¢l TEM NO. 116 COURT NO. 8 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 4047 OF 2004

M S. PARNASSUS PUBLI SHERS & PRI N. PVT. LTD Appel I ant (s)
VERSUS
LEGAL HEI RS OF K. C. BABBAR Respondent ( s)

Dat e: 26/08/ 2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTI CE ASCK KUMAR GANGULY

For Appellant(s) M. Jayant Bhushan, Sr. Adv.
Ms. Mal i ni Sud, Adv.
M. Shobhit Chandra, Adv.for
M. Uresh Kumar Khait an, Adv.
For Respondent (s) Dr. S. K Vermm, Adv. (Not present)
UPON hearing counsel the Court made the follow ng
ORDER
Heard in part.
(Parveen Kr. Chaw a) (I'ndu Satija)

Court Master Court Master



